
 

 

REPORT OF THE COMMITTEE TO NGT (WESTERN ZONE)  

IN THE MATTER OF  

Original Application no. 15/2020 (WZ) 

 

Hon’ble National Green Tribunal, Principal Bench, New Delhi has passed orders 

dated 10.7.2020 in the matter of Original Application no. 15/2020 (WZ) with Original 

Application no. 17/2020 (WZ) Krishna Marathe & Ors. v/s Union of India &ors.  

Applications pertaining to alleged environmental violations by M/s New India Mining 

Corporations at village Redi, Tal: Vengurla, Dist: Sindhudurg.  

As per the above-said order dated 10.7.2020 of Hon’ble NGT, New Delhi a 

Committee to be constituted consisting (i) Representative of MoEF&CC, New Delhi, (ii) 

Representative of Central Pollution Control Board, (iii) Maharashtra Coastal Zone 

Management Authority, and (iv) Maharashtra Pollution Control Board and submit a joint 

report to Hon’ble NGT, New Delhi. The MPCB will be the nodal agency for the 

compliance.  

Accordingly, a committee was constituted vide order dated 27.08.2020 in the 

matter. Copy of the said order is attached as Annexure-1 

Committee earlier decided to cause a joint site inspection on 07.09.2020, 

however, it was postponed due to the non-operation of mines due to the rainy season. 

Hence, it was decided to make a joint visit when mining is in operation in the first week 

of October 2020. In the meantime, it was decided that the Sub-Regional officer, MPCB 

Ratnagiri should collect water samples fortnightly of the wells, of adjacent villages of the 

mine for analysis purposes to produce water quality data of wells for report preparation. 

This was submitted before the Hon’ble NGT.  Accordingly, the committee visited the site 

of M/s New India Mining Corporation Pvt Ltd at village Redi, Tal: Vengurla, Dist: 

Sindhudurg on 20th and 21st October 2020. 

Following members of the committee were present for joint inspection:  

1) Shri. Suresh Kumar Adapa   Representative MoEFCC, GoI 

2) Shri Shashikant Lokhande    Representative CPCB, GoI 

3) Shri Rupesh Mahale    Representative MCZMA, GoM 

4) Shri Ravindra Andhale    Representative MPCB 

 On days of site visits, there were rains. The issues raised by the applicants were 

discussed with the representatives of M/s NIMCO and issues were verified during the 

site inspection by the Committee.  

The allegations of the Applicant mentioned, and Observations of the Committee 

are tabulated as follows: 
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S.No. Issues raised by the Applicant  Committee Observation 

 

1 The applicant has alleged that 

Respondent No.6 company is 

operating mines without any 

statutory environmental clearance. 

Respondent No.6 has been 

carrying out its business of Iron Ore 

Mining in village Redi, Sindhudurg 

district since 1952. Operation of 

mining activities is in contravention 

of the provisions of the EIA 

Notification 2006  

The Mine is not under operation during 

the site inspection. Also, as per the 

Directorate of Mining & Geology order 

dated 03.11.2015, the lease validity 

expired on 23.04.2020. 

 

 Respondent No.6 informed that the 

mineral extraction operations continued 

up to May 2016 and operations 

discontinued since June 2016. 

Respondent No. 6 company did not 

obtain environmental clearance under 

EIA Notification, 2006.  

 

Representatives of Respondent No. 6 

company informed that Respondent No.6 

believed that obtaining the Environment 

Clearance is not mandatory as there is no 

enhancement in the production / Lease 

area.  Respondent No.6 also informed 

that they have obtained permissions 

including Mining Plan. 

 

It is observed that Respondent No. 6 

company had carried out the mining 

operations without obtaining the 

Environmental Clearance.  

 

2 The applicant has alleged that 

Respondents no. 6 is operating the 

mines in a fragile area of 500 

meters of Arabian Sea  

Committee noted that the MCZMA vide 

letter bearing no. CRZ 2012/ CR 55/ TC 4 

dated 24.7.2013 granted the No 

Objection from the CRZ point of view to 

M/s New India Mining Corporation Pvt 

Ltd. subject to certain conditions. MCZMA 

while granting the CRZ NoC observed 

that as per the CRZ map in 1:4000 scale 

prepared by the Institute of Remote 

Sensing, Chennai, the site under 

reference falls partly in the 500-meter 

CRZ line from the seafront. MCZMA 

further noted that the company has 

73



proposed the mining activities beyond the 

500-meter CRZ line i.e. Non CRZ area. 

MCZMA granted the CRZ NOC subject to 

the condition that no mining and allied 

activities should be carried out in the CRZ 

area.  All other required permission 

should be sought prior to work.  

Committee during the site inspection 

observed that mining operations are 

discontinued, and mining pits are 

observed filled with water and 

surrounding by plantation.  

 

3 The applicant has alleged that 

management of topsoil, 

overburden, and other mining reject 

has not been done in a proper 

manner.  

The Final Mine Closure Plan 

(FMCP) Inspection Report bearing 

No: IIAH/SDG/FE-28/GOA which 

contains details of Inspection dated 

03.10.2018 notes on multiple 

occasions that the dumping of 

topsoil, overburden, and mining 

reject was not done as on the 

permissible locations by the 

Respondent No.6 

 

During the meeting dated 21.10.2020, 

Respondent No.6 informed that a reply 

has been submitted to the Indian Bureau 

of Mines stating that dumping was well 

within the approved scheme. Copy of the 

Show cause notice and letter submitted to 

IBM is attached as Annexure-2. 

 

Committee was informed by the 

representative of Respondent No. 6 that 

since June 2016 the mineral extraction 

activities are discontinued on the site. 

Further, the lease validity is expired on 

23.04.2020. 

 1. That Respondent M/s NIMCO 

dumped the topsoil and mining 

reject outside the mining lease 

area for which it had neither liberty 

nor power to do so. They dumped 

the mining waste material or low-

grade iron ore on the beach and 

sea bed as well as the adjoining 

new S. nos 18, 17, 14, 15 

(Corresponding to Old Sy. Nos. 

252, 254, 256 and 257) South-

East of the Redi-Port.  

The representative of Respondent No.6 

informed that the waste dumping was 

done in survey No.58 of Kanyal after 

obtaining permission from Chief port 

officer Govt of Maharashtra in the year 

1974. The committee visited the old dump 

sites formed along the coast.  It is noted 

that the dumping was done at the site 

from the year 1974. During the site 

inspection, local villagers informed that 

dumping of mine waste on the said old 

dump sites was stopped since the year 

1990. Letter from Sarpanch of Redi 

village is attached as Annexure-3. 
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The dumpsites were observed to be 

stabilized with plantation. Presently the 

land belongs to the Forest Department, 

Govt. of Maharashtra. Copy of the 

photograph of the display board is 

attached as Annexure-4.   

 

 

  As per the table on page no. 

62 of Progressive Mine Closure 

Plan submitted to the Indian 

Bureau of Mines (IBM) showing 

the year wise Reclamation plan, 

the Respondent M/s NIMCO 

accept in no uncertain terms that 

Waste amounting to 7,18,740 MT 

in the year 2014-2015 and 

amounting to 4,06,000 MT in the 

year 2015-2016 has been dumped 

outside the lease area. Such 

waste would have required 2.798 

ha and 2.592 ha respectively for 

dumping. Since the Respondent 

M/s.  NIMCO have themselves 

admitted to dumping over 

11,00,000 MT of waste in an area 

greater than 5 ha.  

As per page 47 of the mining scheme, 

Respondent No.6 proposed to carry out 

the dumping of waste outside the lease. 

However same was not approved in the 

mining scheme. Copy of the approved 

mining lease letter and page 47 is 

attached as Annexure-5. 

. 

The representative of Respondent No.6 

informed that the waste quantities 

proposed in the Mining Plan could not be 

achieved. Further, the mining waste 

generated in the year 2014-15 is 3,13,659 

MT and 1,81,739 MT in the year 2015-16. 

The representative also informed that this 

Mining waste was stored within the 

Mining Lease area during the alleged 

period and was not dumped outside the 

Mining lease area as the Respondent 

company couldn’t obtain the necessary 

permissions from the state Govt for 

dumping outside the lease area. The 

representative of Respondent No.6 

further informed that the same was 

reported in the Annual Return. 

 

3 The applicant has submitted that 

M/s. New India Mining Company 

and M/s. Gogte Minerals have 

been the only mining company 

operating for more than six 

decades in the Sindhudurg district. 

In light of this, it is evident that the 

mining companies being referred to 

Already covered in point no.2. 
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by District Collector, Talathi, Sub-

divisional officer and district 

inspector of land survey, 

Sindhudurg in letters regarding 

dumping of mining material outside 

the lease area are Respondent No 

6. Moreover, a letter dated 

18/12/1991, the District Inspector, 

Land Survey reported to the 

Collector, Sindhudurg District, that 

the "New India Mining   Company 

and Gogate minerals at 21-Mouje 

Redi Taluka Vengurla as shown in 

attached plan A and B waste 

material is dumped and new land 

has been created. 
 

That the Respondent No. 6 project 

proponent has prepared 

Environment Plan Maps which 

clearly admits about dumping of 

mining waste outside the lease 

area.  

4  The applicant submitted 

that the mining lease for the 

Respondent M/s NIMCO is 

expiring on 22.04.2020 and there 

is still abysmal adherence to the 

terms of refilling and reclamation 

of mining pits. Applicant further 

submitted that it is incumbent on 

the Respondent M/s.  NIMCO to 

therefore restore the lands to their 

original condition and carry out 

activities of reclamation of pits as 

well as compensatory afforestation 

or plantation of thick native forest 

cover on the said lands. 

The representative of Respondent No.6 

informed that as per page no. 64 of the 

approved mining scheme (dated 

07.05.2014): 6.07 Ha. in the western part 

of the area already backfilled. An area of 

5.55 ha. will be backfilled in the eastern 

part and reclamation of the dump will start 

in the year 2019-20, after the dump 

becomes dead. The balance part of the 

mined-out area will be used as a water 

reservoir. Copy of reclamation plan 

attached as Annexure-6.  

 

The Respondent No.6 informed that Final 

Mine Closure Plan was submitted to the 

Indian Bureau of Mines. However, it was 

not approved by the Indian Bureau due to 

shortcomings in the plan of Mines and the 

Lease period expired on 23.04.2020. 

Copy of refusal letter attached as 

Annexure-7 
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5 The applicant has alleged the 

contamination of groundwater due 

to unrestrained and unmonitored 

mining of M/s NIMCO.  

Groundwater is being consumed on 

a daily basis by the villagers 

located in villages nearby as there 

is no alternative drinking water. The 

Report by the District Public Health 

Laboratory’s Report on Chemical 

Examination of Water for Drinking 

Purposes dated 18.07.18 

examining the Public W/s Scheme 

in Redi states that the water 

samples as procured are ‘hazy with 

brownish particles having turbidity 

more than its permissible limits of 

5.0 NTO and also contains 

chlorides, total Hardness & Total 

Dissolved Solids (TDS) more than 

their desirable limits of 250.0 ppm, 

200.0 ppm & 500.0 ppm 

respectively’. Furthermore, the 

Report by the same authority dated 

4.05.18 which analyzed the tap 

water in Redi village, notes that 

that the sample contains chlorides, 

Total Hardness, and TDS above 

their desirable limits. Similar results 

were analyzed vide report by the 

same authority dated 6.06.18 which 

analyzed the tap water from Redi 

village.  

 

The contamination is caused due to 

mining activities which have 

polluted the groundwater. As is 

evident from the letter dated 

10.06.2019 written by Office of the 

Village Panchayat, Redi to the 

Collector, Sindhudurg, that the 

mining activities being done in at 

Redi village is the direct and 

Committee during the site inspection 

observed that there is a Water 

Treatment plant near to old Mine Pit 

(Block II). It is informed that 

accumulated water from the mining pits 

is treated in the WTP and after 

treatment, it is supplied to villagers for 

drinking purposes. 
 

After the treatment, the treated water is 

pumped to the overhead tank belongs to 

Gram Panchayat. Gram Panchayat 

supplies the water to the village for 

drinking. During the inspection, it was 

observed that the treated water is being 

analyzed on daily basis by the WTP, 

and records are maintained. 

 

 

Committee noted that the MPCB has 

collected the sample of open well and pit 

water at Village Redi. Tabulated 

analysis report of the same is attached 

as Annexure-8. 
 

Committee during the site inspection 

collected three water samples for 

portability test. 1. Shri Devi Mauli Water 

Treatment Plant (WTP) installed by M/s 

Gogte Minerals at village Redi for supply 

of drinking water to the villagers.  2. Tap 

water at a house of Redi village supplied 

by Water treatment plant. 3. Open well 

water of Shri. Mangesh Kamat, Village 

Kanyal, Redi situated in Survey No.33. 

The said samples submitted to the 

Public Health Laboratory, Oras, 

Sindhdurg, Govt. of Maharashtra on 

22/10/2020 for portability test. The result 

of these samples is received on 

18/11/2020 and the same states that all 

the three samples of water are potable. 

Copy of the report obtained from the 

Public Health Laboratory is attached as 

Annexure-9. 
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The Photographs Of Sign Boards About the Ownership And 

Possession of S.No. 15 and 58 Displayed by 

the Forest Department, Government of Maharashtra 
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Date/Parameters
Well Water of 

Chandrakant Raut

pH 6.41

BOD 3 days 27ºC   2.8

COD  56.0

Suspended Solids   21.0

Oil & Grease BDL

Chloride 217.0

Sulphate 15.9

Total Dissolved Solids   
638.0

Dissolved oxygen 7.0

Iron BDL

TRC NIL

Mercury BDL

Lead BDL

Cadmium BDL

Chromium+6 BDL

Total Chromium BDL

Copper BDL

Zinc BDL

Nickel BDL

Cyanide BDL

Flouride BDL

Phospahte 1.23

Manganses NA

Nitrate 1.19

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

pH 7.8 7.8 7.6

BOD 3 DAYS 27oC 3 3 3

COD 8 8 8

SUSPENDED SOLIDS 10 11 10

TDS (mg/ltr) 374 104 155

IRON BDL BDL BDL

Anyalysis Results of Well Water samples by MPC Board
Date 03.06.2014

Date: 15-10-2019
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Date/Parameters

Open well at 

Bomdojichiwadi Redi 

Near ZP Primary School

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

Open well at 

Tiwarewadi 

Redi near 

Datta Mandir 

Well water 

Hudawadi 

Redi 

pH 6.4 4.1 6.3 5.7

BOD 3 DAYS 27oC 2.4 2.4 2.4 2.4

COD 8 8 16 16

SUSPENDED SOLIDS 12 10 10 14

Chloride 135 68 83 195

sulphate NA NA NA NA

TDS (mg/ltr) 412 374 266 437

DISSOLVED OXYGEN 6.2 6.1 6 6

IRON 0.017 0.021 0.018 0.017

Conductivity 460 405 306 476

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

pH 7.5 6.8 7.2

BOD 3 DAYS 27oC 2.4 2.2 2

COD 12 8 12

SUSPENDED SOLIDS 10 9 11

OIL AND GREASE BDL BDL BDL

TDS (mg/ltr) 444 256 284

DISSOLVED OXYGEN 6 6.2 6.7

IRON BDL 0.41 BDL

ZINC BDL 0.016 0.002

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 6.7 6.1 6.6 6.3

BOD 3 DAYS 27oC 3 3.2 4.6 4.2

COD 24 28 32 32

SUSPENDED SOLIDS 12 10 12 10

OIL AND GREASE BDL BDL BDL BDL

TDS (mg/ltr) 672 488 620 410

FREE AVAILABLE 

CHLORINE
NA NA NA NA

PHOSPHATE 0.06 0.04 0.12 0.09

ZINC BDL BDL BDL BDL

IRON 0.16 0.14 0.18 0.2

DISSOLVED OXYGEN 7 6.8 6.7 7.1

Date: 28-07-2020

Date : 19-12-2019

Date: 08-01-2020
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Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 6.2 5.4 6 5.3

BOD 3 DAYS 27oC 2.4 2.2 2.6 2

COD 32 16 16 20

SUSPENDED SOLIDS 12 10 10 12

OIL AND GREASE BDL BDL BDL BDL

Chloride 86 23 35.5 18

Sulphate 58 8.1 22 4.6

TDS (mg/ltr) 440 148 230 110

Iron 0.72 0.64 0.68 0.83

Fluoride 0.23 0.14 0.18 0.16

Conductivity 663 217 353 159

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 5.7 6.3 5.4 6.4

BOD 3 DAYS 27oC 2.8 2.4 2.8 2.8

COD 20 16 16 20

SUSPENDED SOLIDS 10 8 8 10

OIL AND GREASE BDL BDL BDL BDL

Chloride 29 124 26 46

TDS (mg/ltr) 578 580 480 488

Phosphate 0.11 0.14 0.08 0.1

Zinc BDL BDL BDL BDL

Iron 0.039 0.048 0.054 0.044

Dissolved Oxygen 6.7 6.8 6.8 6.5

Date: 01.10.2020

Date: 15-09-2020 99



Date/Parameters 13.07.2011 15.12.2011 11.01.2012 02.06.2012 25.10.2013 03.06.2014 16.12.2015 15.10.2019 19.12.2019 08.01.2020
pH 8.16 8.5 7.49 7.75 7.5 6.62 8.1 7.4 6.5 7.4

BOD 3 DAYS 27oC 8.5 22 6.5 8.2 3.6 2.6 26 4 2.4 3.0

COD 48 64 48 40 20 40 80 12 12 12.0

Suspended solids 22 16 23 18 26 18 15 10 11.0 10.0

Oil & Grease BDL NA NA NA BDL BDL BDL          -          -          - 

Chloride 15 25 580 400 192 354 192          -          -          - 

sulphate 6.19 22.44 5.3 17 18 13.18 16          -          -          - 

TDS (mg/ltr) 379 316 978 602 281 480 610 505 726 115.0

Iron          -          -          -          - 1.08 BDL          - BDL 0.01 BDL 

DO          -          -          -          -          - 7.4          -          -          -          - 

Mercury          -          -          -          -          - Nil          -          -          -          - 

Lead          -          -          -          -          - BDL          -          -          -          - 

Cadmium          -          -          -          -          - BDL          -          -          -          - 

Chromium+6          -          -          -          -          - BDL          -          -          -          - 

Total Chromium          -          -          -          -          - BDL          -          -          -          - 

Copper          -          -          -          -          - BDL          -          -          -          - 

Zinc          -          -          -          -          - BDL          -          -          -          - 

Nickel          -          -          -          -          - BDL          -          -          -          - 

Cyanide          -          -          -          -          - BDL          -          -          -          - 

Flouride          -          -          -          -          - BDL          -          -          -          - 

Phospahte          -          -          -          -          - 1.18          -          -          -          - 

Manganese          -          -          -          -          - BDL          -          -          -          - 

Nitrate          -          -          -          -          - 1.37          -          -          -          - 

Analysis Results of Pit Water samples by MPC Board
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G.Pz.P.,Pune-P/31-(500 Pads)-4-2015 

State / Regional / District / Public Health Laboratory SIndlkudurg 

E-mail-ID Phone No. O 7 AI.7 ************************* 

REPORT ON CHEMICAL EXAMINATION OF WATER FOR DRINKING PURPOSES 

Date of Collection 1 o25 Date of Receipt2210 2O Date of Examination22.10 20 
Onourd (All the Analytical Results are in mgLitre except pH, Turbidity) 

BIS Specification 
10500 2012 

(3) 
well wat 

wekevmangesh 

(2) (1) 
TEST PARAMETER reatedwu readeud 

wTP R. 
Vilia 

Sr. No. 
Normal Values 

Suppl to 
Rd usllags vfllkL. KAMAKan Desirable 

Limits 
Permissible 

Limits 

Physical Appearance Clec clea CIear 

2. Odour Agreeable Ae enu A9reebtel Aqreesi Agreeable 

Turbidity (as N.T.U.) 0-r 1.0 5.0 

7.8 7:16 6.5 to 8.5 No relaxation 7 72 4. pH Value 

Chlorides as CI) 56 0 600 26 D 250 1000 

6. Nitrates (as NO,) :/8C ol8254319 0 No relaxation 45 

7. Total Hardness (as CaCo) 30 _ 24 o 200 600 

8. Alkalinity (as CaCO,) 30 p 20 D 200 600 

9. 13 Total Dissolved Solids 136 O 57 8 500 2000 

Iron (as Fe) ND. ND 10. 0-3 D No relax ND. 
0 183 o143D o:l409 11. Fluoride (as F) .0 1.5 

12. Other Tests (if any) 

13. 

14. 

15. 

6. 

17. 

18. 

9. 

20. 

This report is restricted only for the Sample/s is Submitted to this Laboratory. 

This Sample/s is/ are not Collected by this Laboratory. 

IP.T.O. 
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2 

REMARKS 

Sample No. (s) 422) 7L) js/are potable/ chemically fit for drinking purpose on the basis of analysed 
parameterS only. 

However, thi[/ these water source/s can be used for drinking purpose only after proper treatment, disinfection and 
ascertaining it's bacteriological quality frequently or regularly. 

B) Sample No. (s) Contains 

Chief-Badtetiotogist District Pubiic Health Laboratory 
Sindhudurg 

However, if there is no any other alternate source available nearby then this/ these water Source/s can be used for 
drinking purpose only after proper treatment, disinfection and ascertaining it's bacteriological quality frequently or 
regularly. 

C) Sample No. (s) . Contains-

Hence, this / these water Source/s is are chemically non-potable/ unfit for drinking purpose on the basis of analysed 

parameters only. 

ST9R, a4Ta- 2O\3/2: 

RT 8 NOV 2820 
HEALTH SERVICES 

Date 

Forwarded With Compliments To :avimoog AnolhaleReaion Ofice 

Maduarashta Poilutam (mtyol nare Kolhapur Dit: kolhagur 

With reference to lelier No.. 
Dated |o20 

Fees Rs.: 1 80o/ 5066704, 
Receipt No. and Date 
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